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'SHRI INBER KUMAR GUJRAL:
Sir, my name was there.

’I‘HE~ VICE-CHAIRMAN (SHRI V.
NARAYANSAMY): Your Party’s time
is over.

SHRI JAGDISH TYTLER: Sir, since
he has to go somewhere, he wants to
make his statement first.

THE  VICE-CHAIRMAN (SHRI V.
NARAYANASAMY):  All right. The
Minister of State for Railways will make
a statement first,

. The Vice-Chajrman (Shri Md. 5alim)
in the Chair

STATEMENE BY MINISTER

Production of Coaches in Integral Coach
Factory, Madras

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.
C. LENKA): Sir, Honourable Members,
Mr. Ganesan, Smt. Jayanti Natarajan
and others, have raised certain issues per-
taieing’ to Witep¥al Coach Factory, Madras.
T had assuréd that T would clarify the
matter with all the details. I am glad
to thtify and from the House that the
apprehensiohs expressed by Honourable
Members afe ot at all true.

There 1s no proposal to close Integral
Coach Factory, Madras and shift the
work to Rail Coach Factory Kapurthala.
Fisther nd &mployes hag been retrenched
on account of reduction of workload.
Full installed capacity to manufacture
. 1000 coaches including Flectrical Multiple
units is Heing utifised at Integral Coach
Factory, Madras during 199304,

Th; production programime of Integral
Coach Factory. Madras was edrlier ap-
proved at 1050 coaches during 1994-95,
including 200 Electrical Multiple Uhnits.

However, seefng the reductjon in the
asses~d *equirement of coaches during
the VIT" Plan, the production program-
mzs of both Integral Coach  Factory
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Madras and Rail Coach Factory Kapur-
thala are being revised downwards to
775 coaches including 150 Electrical
Multiple Units at Iatgral Coach Factory,
Madrag and 775 coaches at Rajl Coa¢h
Factory, Kapurthala. Both the units have
an installed capacity of 1000 each.

Efforts are being made to secwre
alternate load for the two factories.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): We are now going to take up!
the clarifications on this statement.

AN HON. MEMBER: What about the
statement to be made by the Minister
of Civil Aviation?. .. (Interruptions)...

SHRI INDER KUMAR GUJRAL
(Bihar): Sir, T want to be on record that
since I was the Chairman of the Com-
mittee which has submitted its Report
on the Dunkel proposals, and my name
was to be there and for obvious reasons
I hav. not been permitted, I would like
to seek the indulgence of the House to
let me speak before the Minister speaks
next time.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Time was allotted to your
Party and someone had already spoken.
1 think it was Mr. Jaipal Reddy.

SHRI INDER KUMAR GUJRAL: I
know that, but T am submitting it because
my name. .. (Interruptionsy, . .

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Reddy hag spoken.

SHRI INDER KUMAR GUJRAL: I
am submitting'it as a personal explana-
tion. Because Mr. Swamy has mentioned
my name, I will take... (Interruptions ...

TUE VICE-CHAIRMAN (SHRI MD.
SALIM): If this is a personal explanation,
then you can write to the Chairman.

SHRI INDER KUMAR GUIRAL:
But I want to be on record.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): You can wtite to the Chairman.

SHRI V. NARAYANASAMY (P.ondi-
cherry): Sir, as per the list of Business,
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the ciuifications o1 ths statemen( regar-
ding the production of coaches in the
Integral Coach Factory, Madras should
be taken up first.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Now we are takmg up clarifi-
cations on the statement made by the
Minister. Shri S. Viduthalai Virumbt.

SHRI JOHN F. FERNANDES (Goa):
Sir, I would like to know whether you
-are taking up clarifications on both tha
statements or on this statement only.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): We are taking up clarifica-
tions on the statement regarding the
Integral Coach Factory, Madras,

SHRI S. VDUTHALAI VIRUMBI
(Tamil Nadn): Sir, the statement says:i—

“The production programme of
the Integra] Coach Factory, Madras
was earlier approved at 1050 coaches
during 1994-95, including 200 FElec-
tricl Multiple Units.

However, seeing the reduction in
the -assessed requirement of coaches
during the VIII Plan, the productioa
programmes of both Integral Coac¢h

Factory  Madras and Rail Coach
Factory, Kapurthala are being revised
downwards to 775 coarhes...”

Sir, the production programme  of
the Intergral Coach  Factory, Madras
was eariier approved at 1050 coaches
during 1994-95. Now they have reduc-

ed it t» 775 coaches. Sir, nobody wil!
accept that the requirement of coaches
will go down if population increases.
Actually, the number of passengers is
bound to increase automatically, Sir, 1
have also gone through the Amaual Re-
port. The Annual Report says that the
passenger traffic has reduced. But it is
not so. Sir, actually the ticketless travel
has increased. That is why it shows that
the passenger traffic hag come down. Sir,
the Minister must be giving thijs reason,
may be; due to financial constraints.
This reason is totally wrong. I would like
to know why tne number of c3aches has
been reduced.
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Then the  Minister hag mentioned
about the number of coaches manufac-
tured during the last year by the Inte-
gral Coach Factory, Madras. What was
the tota] number of coaches actually
manufactured by the Rail Coach Fac-
tory, Kapurthalg during the last finan-
cial year? The Minister hag not men-
tioned it at all, The Minister should
explain it

THE MINISTER QF RAILWAYS
(SHRI C. K. JAFFER SHARIEF); Mr.
Vice-Chajrman, Sir, ags the hon. Mem-
bers are  aware. . . (Interruptions) . . .

SHRI GURUDAS-DAS GUPTA: Sir.
th 2 normal practice in this Houvse i< {nat
the Minister first makes o statement
and after tha; the Members seek clarifi-
cations and then the Minister replizs to
those clarifications, The Minister cannot
answer in this way.

THE VICE-CHAIRMAN (SHRIMD.
SALIM): 1 don’t think he is going to
answer like that.

SHRI C. K. JAFFER SHARIEF: Sir,
I thought that if I place all the facts
befor. the House then there would not
be any need for clarifications.

THE VICE-CHAIRMAN (SHRIMD.
SALYM): Mr. Minister, you have al-
ready made your statement. Now there
are seven or eight Members to seek
clorifications. It will be better if you
make your reply later,

SHRT C. K. JAFFER SHARIEF: 1
personnaly feel that the time of the
House is more valuable. 1 feet that if
T place some more facts before the -
House, there will not be any need for
more clarifications.

THE VICE-CHAIRMAN (SHRIMD.
SALIM): 1t is the righy of the Mem-
bers, ’

SHRI C. K. TJAFFER SHARIEF:
Yes, it is the right of the Members.
So. if they want. thev can alwayg seek
clarifications.
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SHRI S. VIDUTHALAI VIRUMBI:
Sir, 1T quo‘e: “The doubts of the emplo-
vees have been vindicated by the dras-
tic reduction in the production of coa-
ches at I.C.F. whereas the produciion
was jncreased year after year at the
R.C.F.” The Minister at that time said:
“The Finance Ministry has not released
funds to the tune of Rs. 20 croreg for
LC.F. which has already been allotted in
the Budget for 1991-92”, Thig is very im-
portant, It was provided for in the Bud-
getr but the Ministry seemed to have not
released {he funds at ali to the tune of
Rs. 20 crores. What were the reasons for
it? T think that the hon. Minister should
clarify it. Sir, the Minister is also in-
creasing the capacity in one area whe-
reas he is reducing the capacity in an-
other area. In  the Report, what he
said wag that there would be no retren-
chment of employees at all.  But once
the existing production capucity is
reduced it implies that further recruit-
ment will automa‘ically be stopped. Be-
sideg that, the vacancies arising out of
retiremen; moy not ba filled at all: that
is, new hands will not be appointed.
There is also no mention about this
aspect in the statement. Therefore. Sir.
T would like the Minis‘er to clarify on
these four point, namely, (1) toe num.
ber of coaches manufactured a; Kavur-
thala; (2) the norm, that you  applied
while giving this assessmeat: (3) the
reasons for not u‘ilising the fund; sanc-
tioned for it in the Burget: and (4) any
sssurance on  the part of the Govern-
ment that further recruitment will not
he :zstricted on any account,

SHRT V. NARAYANASAMY: Mr.
Vice-Chairman, Sir; T am glad that the
hon. Minister has come ou; with a state-
ment in which he has stated that the
capacities of hoih ths  coaches have
been reduced. Now, the situation is very
clear that there iy a demand for more
and more coaches and that there is also
capacity to meet this demand. In fhat
case, what was the necessity for reduc-
ing the capacityv of these two factories?
Actutll, Sir, LCF. Madras waq ecarn-
ing a2 pPygt of Rs, 37 crores. It is =
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very old factory. And even though its
capacity was 1,000 coaches per vyear;
ity production went up to the extent of
1150 per yvear. It was able to manufac-
tute coaches up to that level. Now the
hon. Minjster says that in the Eighth
Plan period, I.C.F. a; Madras would
manufacture 775 coaches and so lso
the R.C.F. at Kapurthala, which would
manufacture only 775 coaches. What is
the total amount that has been allocated
for hese (wo factories? While RCF,
Kapurthala has got Rs. 16 crores ICF,
Parambur has got only Rs., 12 crores.
Even in the allocation of funds, the
Perambur factory has been deprived of
the funds. When the production capa-
city of both the factories is the same
I don’t know why the allocation to
ICF s reduced.

SHRI MURASOLI MARAN (Tamil
Nadu). During 1991-92, Rs. 24 crores
were alacated to the integra  Coach

Farctory. Perambur.

SHRYI V. NARAYANASAMY: I am
talking about the current year’s figures.
There iy a large difference in the alloca-
tions made between the RCF, Kapur-
thala and the ICF, PeramburWhy do
vou reduce thc allocation (o the Peram-
bur factory when the production capa-
city of both the factories is 775 coaches
per year? What ig stated in the sta‘e-
ment? In the las; sentence of the Minis-
ter’s statement, it is said: “Efforts are
beine made (o secure alternative loans
to this factorv.” What are these a'terma-
tiva Joans? Alrendy vou started manu-
facturing containers. You have to spe-
cifically say what you are going to do
if there is no good demand for coaches.
A information is that vou are trving
to imnort the coaches from outside. This
i« mv information. If there is no demand
for coaches. then vou have to oo in for
maaufacturing  the containers, We
nes 3 containers  in this countrv and the
infractructure for the purnose of manu-
facturing containers j¢ there. There is &
verv great demand
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for containers in thig country from va-

rious organisations, Now, you started a
Cash-and-Carry scheme. T don’t know
how far this scheme prestigioug factories
in India, employing around 14,000 peo-
ple. Now a situation has come. There
ig an apprehension in the minds of the
workers that you are trving to close
down the factory slowly and slowly. The
hon. Minister’s justification ig that they
are reducing the capacity of both  the
factories. T want a categorical reply
from the hon. Minister whether he has
got excess coaches which could not be
utilised ag on the date. I want to know
what your demand is, what the supply is,
what the nnmber of coaches i= that are
being supplied by these factories every.
year because the Kapurthala factory has
increased its capacity from 1000 coach-
es last year to 1100 coaches this year.
Here also, two or three years ago, coa-
ches were manufaclured in excesg of
the capacity. I want , categorical reply
from the Minister as to what ths de-
mand for coaches by the Railway Mi-
nistry is. If the Ministry wants to reduce
the capacity, I wan: to know what the
rational for this is. Why are you reduc-
ing the capacily? Is it due to scarcity of
funds? I wan+ th, Minister to mate
these things very clear (o me. T want the
Minister to say that because
you don’t have funds, you are
reducing the capacity. This year you
have increased the fares and freight for
mopping up . about Rs. 900 crores.
Therefore there is no basic for the Mij-
nister to say in this House that we have
reduced the capacity frem 1000 coachec
to 715 coacheg because of shortage  of
funds. There is an apprehension in the
minds of the employees. An agitation
is already going on. The employees are
saying that youn a'e tryingz to close dawn
the factory slowly and slowly That has
to be removed by the Ministar’s replv
because the problem is not onlv for us
but for the Minister also. There is a lot
of disinformation campaign that is go-
ing on. That hay to b, removed from
the minds of the people. T want to know
from the hon. Minister what he is go-
ing to do withthe surplus labour because
you have reduced the osroduction capa-
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city from 1150 to 775 coaches. So, far,
therz is no retrenchmeng because  they
are manufacturing 1000 coaches  upto
1993-94. For 1994-95 you have reduced
the capacity, If this is the case; then
what will happen to the surplus labour,
how are you going fo accommodate
them; what is the alternative employ-
ment that you have found out for them?
Thess people cannot be thrown out  of
employment because they have  been
working for ‘he last 30-40 years. I want
it to be clarified by the hon. Minister as
to why the capacity is reduced-from 1150
coache; to 775 coaches al] of a sudden;
whether the Railway Ministry  wants
more coaches or not; whether it is
planning o place orders outside the
country and also about the employees’
apprehensions regarding closing down of
the factory. I wan;y the hon. Minister to
reply *ecause this is a burning problem
in Tomil Nadu. Not only the employees
arc agitated; but al] the political parties
also are agitated over this matter.

=Y S3The wRT WY (SaTHIW)
o, A qwwT @ g fF ey
TN WETH F 4FEET W 1050
FINSG FTAET feaT AT ) AW F
T gy F=2Y 2% 1000 [
dar &Y fafed F fEY #r
(FatT) . .. T UF FOTT RIS
Fy Fofedy Taramd 1050 FEw
FT ITST IT F7T 7Y faar ?

TAY YT 1985 F HIT TR
HeaT FaY 9I1E | TIEHT FTIOT F2T F
mifs g ute 2 fF oS n FgegsT
¥ Owrade 3% fo Yo a1 daadr
FoE €y fawws O Frar ) T
avrs TE g Afew wigT far s
FFTYY mard w7 fF Fvreay ¥ dEEdr
Ff ) & FOET Tw AWy T 0dOET
fregar o 2w Frefa) Srawes &
fon otr ga® ofegs sy foofy
Y ors °

AN Aoy Rl § wEr f—
“Efforts arc being made to secure alter-
nata load for the two factories.”
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THET Iwd A5 & v T9a & qra a|l
daefal #t firsrrdT w19 & FY Swar
g 1 afe7dY Eat wez@fer T
FWAA &7 ag 99 w0 TAFEA
FCh HETE &1 H9 ] fRur, Fq<adr w1
sgrer & fear, 7 G =0T Aw€@r
FLW &1 AT 9EA T4y B
FATE Al 9 GHT ATGE| JAIAT FAT 4T
M ARG g 7 FI@GT T AL 1000
1 HIEEY AT ATH 1050 AT ;AT
Fat faar | ol faTgms qwg F
fau oo weedfea @ g« WS
#r A feafa § oqd warg & RFEQ
X §% g1 wn a1 SWa fae g
TN F@AE & | oF st awefas
afl gaT =rfgn, SAwr aeTaSr wTH
fqv;en ®, T o =19 AT FT R
g !

sitafa weat wigEd o (afenly
T ) Wiz, wWwAE  AEl
SURIE SIS T I €0 | B
MT wgTg AT BRG F oAk ¥ fauo
g ¥ w9 s w9 O
g T T ¥ HIO! @ o WA(T gt
fF St #gtE @i FqRE@ & 4y
afeq g @r & a8 TEEHy Fave
¥ qy ot wfex & wr g+ ofy=y
M ST gER SATEl T A §
agi 7 frg o & R W& wgey
TS S BEG A AT IS AT
qOSF &1 ¥ 57 g ¥ ARy <A
T ey &Y S, foogd aionw e My
SqEr gra ag & T g fFoawt
55 gWrT A=Al o A9g
Fr affal 9x a e 95F |/ R !
# oy wErem & siwar wmgdr g 5
sfex w=r w1 @ & owT was
T gATX 79 S ATA FTC@rat
N SEEw  aFar F1 d@d g§U
qRW FAT § AT AqIAT S€@l W
WAL TES gU WM aql §, HAT
& AT I c‘ﬁarz&ﬁ v serfe
WHAT A AT W@ gu T W
W aa o7 f e w@w g owm
w§ W 3@ § 97 I | §
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ar sF wET # qeewfwr v gt
g, SURT I e T & 7 o™
g feEy mg,m@vmﬁ
mta;rrtrtrrnan-cmtaﬂ TF
T AT ol aTE &Y 23
gare #®7 wme X e, w@F aw
34T 22 gare T 7T faar, f&2 18
gare w¥ faar, 3T 15 gamR &%
fzar, oy @A W Al A1ar fF 28ET
g% Far 27 3@ a0F § =@, a¥
9 $Fefat faq aw@ ¥ 9997 SemeA
@R ? O# Wl werew ¥ wmer
A I 0w qE w0 Fga g fw
§A9T afqﬁn‘ F AE 9T AW
TeATFT FIW & WX IAHT ded
lﬁt 2T & AHTX I¢ AT ARY
g3Tq LI UTId Ed 8, W g AT

favgs = ¥ AYR TAFT HT
O wed aw ¢ & ag wimAr

m‘geﬁg'{%mﬁm%ﬂ%
T S hEfet "5‘ 3 IAT IR
FHAT T AT FEQA TG FT A
w & Ak ger fRfd ¥ dm
T W & T O W OwR
qEE T Tt& gq f& 5 @reaml
¥ Fm FF At qawgy # FAafal
FY BeAY g1 W g A & | WA
A g § g1 § & owsgd &
niw  wgaifwal # #®E wedr
aft a1 Wy 8, wigls AY iy wraet
s30T fF 55 ST AT ] ATR
T Y WSTW W & | 3@A ANg
T sy g & wiad, sates
wT fad A | AWy "l fq'errﬁ, WA
FAT GIATE ¢ ! N9 A% ¥Id & (F
wSigl A wEAr adl g W@ g, afew
AW A BTAl as'r st grY, Afwa
NF AAGL F AT FAATA FT UT Fig
& FT AU G KW 9T M
gy Sar &, @ A0 S9F aqg X,
IEFY Q4T WAt F WS GF w& wrar ?
wW_oar & ot @ weard A
w@ | EE arg-@ § ag oY
qAar AEAr g ouw quw gand
iFgal F7 STARA AFAT FT FEAMA
TEF 31 | & AT @O aw@ farai
& qwr vl o1 @ & 7 fasr o
#, faely sweafaaY =7 war s @ 3
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f& g fRwi & Haar &ifss,
A oEd W owsATs & ¢ guie
qEgU &  wn gmR wd=rial
& grg fawgare sy fasr @ W@
2, T FAM FT FE &% |

SHRI MISA R. GANESAN \ lamil
Nadu): The statement nade by the
Minister says in para 4: “liowever, sec-
ing the reductjon in the assessed require-
ment of coaches during the &th  Plan,
the production programme of both ICF
Madras and the Rail Coach  Factory
Kapurthala are being revisey Jownwards
to 775 coaches.” Thig 1s wrong. The
demand for rail coaches has been increas-
ing at the rate of over 4 per cent every
year, whereas the Railwayg hav, decided
to cut down production of coaches in
ICF (o 775 for 1994-95 from ihe esta-
blished capacity of 1200.

Thig move has evoked sroi; protests
from the ICF emplosees who cre daily
agitating in front of the odicc of  (he
General Manager of the ICE.

Ever since the inception of .he Rajl
Coach Factory a; Kapurthala, I’F  was
given a step-motherly trecatment and the
employees as wel] as the ocople 1n Tamil
Nadu feel thar ICF will be taken out of
the Rajlway map very soon.

A cost analysis report nad said  that
ICF coacheg are cheaper than others.
The cost per coach In ICF is roughly

Rs. 72 lakhs while coacheg manufactured
in other centres exceeds Rs. 100 lakhs,
The production in ICF had remained
static despite developing additional capa-
city through modernisation at a cost of
Rs. 50 crores whereas production in RCF
wag on the rise. It is to be remember-
»d that RCF is on the projeci stage.

Here 1 wani to mention one shocking
thing.  This is nothing but a fraud on
the people of Tamil Nada and the emp-
loyees and labourers of the ICF. The
Ministry had not released funds to the
tune of Rs. 20 crores for ICF which had
been allocated in 1991-92 budget  for
augmentation of production capacity and
developing facilities for increasing pro-
duction of air-condjtioned and EMU

[RAJYA SABHAI
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coaches. Ehis has  appeared under
‘Work™ Machinery and  Rolling  Stock
progamme of Railwayg for 1991-92, a

jert of the budget papers placcd before
Parlinment alone with the Railway bud-
zet prosented ia July 1991, In the pink
book undcs item No, 12 it has been men-
tioned.  Sjmijarly, this work was again
showa jn (he tudget papers for 1992-93
Gy work i progress. It comcs  under
ieem No. IR of the pink  book, uuder
<xtiw 1233 This ig in the budget
papeis, Bug in 1992-93  contrary (o
tiis, (he Ninister has unilaterafly drop-
red the proposal approved by  Parlja-
ment. What doeg it show? It finds a
place in the 1991-92 budgst: it finds a
tlacs in the 1992-93 budgei. in the pink
tool as itemg No. 8§ and 12, But m
1993-94. unilaterally it was dropped.

Sir, ICF had produced 1050  coaches
p21L year continuously in 1990-91, 1991-
42, 1992-93 ar] will be maintaining this
in 1993-4 as  well. Therefore, there
wa; no need to delete the sanc'ioned
work for increasing capacity at  ICF
{rom 1000 to 1200 coaches per  Yyear.
O the other hand, the Kapurthala Fac-
ory has allowed 1o increase its capacity
trom 750 coaches in 1991, progressively,
every year, and has been asked to produce
105G coaches in 1992-93 and  1993-94.
From this} it is evident that the expan-
sion programme of ihe Integral  Coach
Factory has been sacrified, to  take
un (he expansion programme of the
wWapurghala Factory.

tHE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Ganesan, please seek your
«tarifications.

SEIRI MISA R. GANESAN: Sir, this
sratement has come only because of my
raising the matter earlier,  The state-

men( says: Clarificatory statement with
roference to the matter raised by  Shri
Misa R. Genesan’.  Therefore, kindly
oive me two-three minuteg more.

i would like to point ou( thatin the
Integral Coach Factory, 700  vacancies,
comprising all categorics of staff, have

nof been filled. Another 800 employees
arg due for superannuation during 1994-
95, There has been no recruitment of
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Class IV staff since 1991. Is it not a
deliberate attempt (o hamper the per-
formance of the Factory in order to jus-
tify a cug in produciion at a jater date?
I would like to utter a word of caution
herc. Don’t play with Tamil Nadu.
Don’t play wiih the Integral Coach Fac-
tory.

I now ceme to my specific questions.
I would like to know from the hon.
Minis'er whether it is not g fact thatthe

work was sanctioned to  increase  the
production capacity of the Integral
Coach Factory from 1,000 o 1,150

coaches in the Rajiway  Budget for
the year 1991-92, presented in  July,
1991. 1s it not also a fact that the
<ame work duly sanctioned was dropped
in the Railway Budget for the year 1993-

947 1 would like to know from  the
hon. Minister why this was dropped
unjlaterally. Wag any Explanatory

Note attached to the Budget papers fo1
the year 1993-94, or, was any staiement
made in Parliamen: regarding the dele-
tion of this Sanctioned work? Why was
no manpower planning done by the In-
legral Coach Factory Administration in
regard o the filling up of future vacan-
cies, as directed by tbe Railway Board
during the year 19917

From all these things, on, can presume
.hat the Railway Ministry is allowing
this Factory to have a natural death by
slowly reducing its production and, cor-
respondingly, its staff sirength,  There-
fore, 1 would like to have a categorical
1eply from the hon. Minister, I  would
like to have a categorical assurance from
the hon. Minisier, that the production
target of the integral Coach  Factory
would not be reduced on any ground.
Thank you sir.

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TY TLER):

Fven when there are no demands?

SHRI MURASOLF MARAN: There is

a demand every year.
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THE VICE-CHAIRMAN (SHRI MD.

SALIM): Shri Mentay Padmanabham,
please,
SHRI MENTAY PADMANABHAM

(Andhra Pradesh): Did you call me
sir?

b4

SHRI V. NARAYANASAMY: You
were called earlier.  You werc no; here
at that time.

THE VICE-C IAIRMAN (SHRI MD.
SALIM): 1 called you earljer.

SHRI MENIAY PADMANABHAM:

I have only one point. I would not
take more of vour time.
Sir, I am happy thay the  Rajlway

Minister has assured the House that they
are neither closing the Factory, mor ret-
renching any of the workforce,

SHRI MURASOLI MARAN: He is not
fuling up the vacancies.

SHRI §. VIDUTHALAI VIRUMBI:
This is what [ asked.
SHRE MENTAY PADMANABHAM:

The point is, the produciion level has
been reduced from 1050 coaches to 750
coaches or something of that order.
Therefore, the hon, Minister should give
« ca:egorical assurance that even if the
production level is reduced, he is not
going to retrench any of the employees.

SHRI C. K. JAFFER SHARIEF: It is
here.

SHRI MENTAY PADMANABHAM:
I¢ is not here.

SHRI V. NARAYANASAMY: What
mechanism is going to be adopted?

SHRI S. VIDUTHALAI VIRUMBI:
There may not be any retrenchment, but
further recruitmeni would not be made.
(Interruptions),

SHRI MENTAY PADMANABHAM:
Thig is a very important issue. Therefore
the  Minister should assure ihe  House
thay even if the preserit capacity is re-
duced in the Eighth Five-Year Plan, for
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any reason, they would uwot resory to .
retrenchment of the empioyees. As
other Members have said, thig assurance
is needed because unemployment is a
serious problem. It is not only in the
case of Tamil Nadu, bug is there in
Andhra Pradesh and several other States

as well. Therefore, do not try to
choke,....,
SHRI S. VIDUTHALA] VIRUMBI:

Do not cut down production.

SHRI MENTAY PADMANABHAM:
Please do not choke the employment op-
portunities available to the local people.
You should try to increase the capacity
of the Faclory and try to absorb  as
many people as possible. Thank you.

SHRI C. K. JAFFER SHARIEF. Mr.
Vice-Chairman, Sir, before I answer the
clarificagjons sought for by hon. Mem-
bers, I would request the hon. Members

to bear with me as I want to

explain to them the background

ag to why it has happened so.
7.00 p.m.hey themselves have quoted

the comparativ, figures of the
earlier production targets and those ot
now. Maybe my manner of explnation
may be different, but I am sure I  will
be able to convince them. As my
esteemed colleague has already explained
it, I assure this august House that there
is no question of any retrenchment at
all,

SHRI MENTAY PADMANABHAM:
Either now or in future.

SHRI C. K. JAFFER SHARIEF: There
is no question Jf closing down the fac
tory also. There is np  question of
shifting either the factory or any activity
of the factory. On all these three
counts, one need not have to worry.

Now, why hag thig situvation arisen?
Today we are Ministers.  Perhaps, some-
time they may also become Ministers.
When they sit in our place, they will also
realise whag it is.

let me be very frank with you, let
me be very clear with you that the bud-
get thap we have presented for 1994-95

is a need-based budget. Any requirement
will be based on whet we need.

[RAJYA SABHA]
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Sir, perhaps hon. Members are aware
that at the (ime of the last year's bud-
get the Lok Sabha sat throughout the

inight, tili early morning  hours. Rven
lyesterday the Lok Sabha sap till  four
‘o'clock in the morning and the whole

day today. When I replied to them, it
was around six o’clock or half past six
oclock. I am a Member of (he other
House for the last 25 years. I have seena
number of debates not oniy in the House
but also in the Consultative Committee
meetings, and I have seen a number of
Rajlway Ministers presenting budgets.
Why did the Members debate it for the
whole night? For what? Not just because
they had a fancy to sit and make speeches.
The debate shows their interest in the
development of the regions, the develop-
meat of their constituencies, the develop-
ment of their States, etc. How will deve-
lopment come? Development comes only
when you expand the network, How do
you expand the network? You will have
to have the resources. When you want
to use the resources, you will have to
look for ratiopalisation. Today, with all
confidence 1 am prepared to say that we
have enough coaches to meet our traffic.
In the budget you have seen that we have
introduced a number of trains. We have
enough wagons. The wagon industry,
much of which is located in West Bengal
and Bihar, is crying as if we are doing
injus‘ice to it. It & not so. Motives are
also being attributed that we are importing
wagons. It is not so. There was a query.
As you know, we have adopted the uni-
gauge policy We want to sell our meter.
gauge rolling-stock. When somebody came
to purchase the meter-gauge rolling-stock,
locomotives, wagons, coaches, they also
said, “We have containery which may
probably suit your country. If you buy
ours we will bup yours.” Otherwise their
rolling stock is going to become scrbp.
But, our rollin stock is also going to
become scrap. That way the coumntry is
going to benefit without losing anythmg,
But, nothing hag come through. It was
oniy an academic-discussion. Some querieg
came. Some queries we also made, That

is all. But here why we reduced the

rolling stock? Sir, I am telling you theése
operationa) techniqyes. Perhaps only wlhiga
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we work with the system for quite long,
we wil] be able to understand and know
he details. A train from here goeg to
iunknow at night and it returns. It has
main.enance. A train leaves Guwahau
ang goes to Trivandrum. For three and
a half days or four days it muns continu-
ously. That also has main. How much
of roiling stock is available with you bet-
ween one destination and @nother? 1
hones ly, say not has a Minister, but as
a Member of Parliament, ag a represen-
tative of the people, when any one
who is sitting here in this House or that
House may point out that the Government
goes on saying there is no money, I have
alwayg seen  lot of sympathy in both
the Houses with the Members appealing
to the Planning Commission to help the
Railways Members appealing to the Fin-
ance Ministry to help the Railway M-

istry, For what do they have
this  sympathy? Iy is for develop-
ment_ Such an  interest they

have for the developing of every region.
With the present liberalisation policy and
the new economic policy, if some investor
comes, he will naturally ask where the
infrastructure is. H, will have to bring
in raw miaterial, take the finished goods
to the market, to the ports, etc. So, what
is basically required is to develop the
jinfrastructure. Once we develop the infra.
structure, the investment comes, the indus-
fry grows, jobg are made available to
our youths in the country. As the traffic
grows,” naturally, we will be requiring
much more wagons. Today you are
bothered about one ICF, There are three
or four ceachsbuilding factories, Rail.
ways have got two—one in ICF at Peram-
bur in Madras and another in Kapurthala
In- Bangalore, we have one under the
Ministry of Defence—Bharat Barth Mo-
vers: Ltd. This year we are not able to
give ordery to the Bangalore Unit, becaus,
we- do not have work for our own fac-
tory. What we have done is that we
havy tried to mobilise money mostly to
meet the cost of gauge conversions, set-
ting up of new lines, doubling and more
electrification. TheSe are the areas of

thrust. Yes, we will go in again for the
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thing, but our  production unity have
manufactured much .more ‘han their caya-
city. With the productivity-linked bonus,
naturally the workers get encouraged.
They can produce more and they get
more. I do agree thag temporarily there
will be some loss. But whether one is@

worker trader or a  tax-payer or
a iraveller, who is  paying more
there is a hue and cry,

when we have increased the freight and
fares. We will come back to this topic
when debate on this issue takeg place. To
the you the truth. unless we mobilise
resources without burdening the common
man and develop our network by ration-
alising our assets and utilise them prope:.
ly, we will no; be able to develop any
network. So. there is no need tobe in
anxiely at all. Today, there is pressure
from the wagon jndustry. Something 13
voing wrong, We are not  helping.
There ig no difference between a family
and a Government, whetheritisa State
Government or the Cen‘ral Government.
When you buy something which you do
not want, how you feel? If your pocket
dosen’t permit you what will you do?
The same is the case-with us also, So the
question is privatision comes in. What
is our requirement? To tell you the truth.
we have not yet computerised our traffic
movemenf. We have computerised only
the passenger reservation. We would like
to computerise our wagon  movement.
Then, we will be able to know  which
wagon is where, how many wagons are in
the workshop, how many wagons are
running, how many  wagons are in the
vard. Then we will be able to know how
much capacity ig being: utilkised. There is
no clear pieture. If- some: industries and if
some people in the establishment join lo-
eether, we will go on. placing orders. You
shoot day in and day out, “I want a new
line. I want an e new train.” We say,
“No new line and no new trifn because-
we have no money.” These ar, not small
investments. They involve crores and

crore: of rupees. You can come with us
an| lst ug travel together and see  the

situation, You yourself would say. “Lot of
yards, lot of rolling stock, wagons ate

idling coachey are idling,
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SHRI JAGDISH PRASAD MATHUR:

If you limit yourself to queries, if wouli
be better.

SHRI C. K. JAFFER SHARIEF: Ma-
thur Saheb, T am just telling you...(In-
lerruptions),.. Please bear with me. I
[ confine myself to your qucry, you will
not be able to understand our position.
I thoughg that T can make you under-
stand much better so that there are no
fivther queries.. . (Interruptions). ..

SHRI GURUDAS DAS GUPTA
(west Bengal): It is very 1nteresting to
listen to the Vedantic speech of  (he
Railway Minister. Since we are run-
ning out of time, we would like to
know how much time he would take,
Let him come :o the qi:stions which we
Kave raised...(Inferruptions)... 1  do
nog say you are wasting the time. Since
vou are all maiure people, I think vyou
all understood me now.

SHRI M. A. BABY (Kerala): I would
like to hank Shri Jafferji in giving a
detailed reply even going out of  the
way and taking up the generaf is§ues.
That is something which we appreciate.
But the only roin; is that we have many
other Imporicnt issues to discuSS...(In-‘

{crruptions).. . i

SHRI MISA R. GANESAN: He has
not replied to my points.

SHRI V. NARAYANASAMY: Mr.
Minister, what are you going to do

with the extra employees? You say that
there will be no retrenchment. But to-
morrow you may seal the factory. When
we manufacture 775 coaches, what are
you going to o with the extra emp-
loyees? There should be a plan. Simply
saying that there will be no  retrench-
ment will not do.

Secondly, you said that you would use
the additional capacity in the Kapur-
thala factory and the ICF factory for
diternative purposes. What are  the
detailsy We want to know about these
two things. I am happy that you gave
an elaborate reply. Bug you have to
reply to these two critical points.

... (Interruptions).. .

SABHA]

by Minister 500

THE VICE-CHAIRMAN (SHRI MD.
SALIM): We cannot allow you to put
quesiions n the second round.

SHR1 MISA R. GANESAN: In
Railway Budget for 1991-92 a new item
rl.tled “Aucmentation of production capa-
ity aru developing facilities for jncreas-
ing sroduction of AC coaches and EMHs

the

Was sancioned for the Integral  Coach
Factory at Madras under the  capjtal
head ai an estimated cost of Rs. 2050

¢ror>s. 1 has come jn the Pink Book

i c2ction 12.02, jtem No. 12, in  July
1991. Fiiis work wag again shown jn
the Budger papers for 1992-93 as “Work
in Proyress”) under section 12.03, item
No. §, in the same Pink Book. How-
aver. in the rreeng Budget, the Minister
of Railways did noy allot any funds for
this work.  On the other hand, I find
from (e Budget papers for 1993-94, this
Wwork fas been unilaterally deleted. (In-

lerraplions). [ want a specific answer
fromr  he Minjster.

SHRI K. K. VEERAPPAN (Tamijl
Nadu): They are giving a step-motherly
‘reagment 10 Tamii Nadu. No  new
lines are given in the Budget. Last time,
f had asked for a new line with the sig-

natures of more than 30 MPs. He has
nnt cared for it.

THE VICE-CHAIRMAN (SHR1 MD.
SALIM): Please sit down. This is

not the time for asking for new lines.

SHRI S. K, JAFFER SHARIEF:; A4 1
have already said, there is no retrench-
ment Mr. Narayanasamy was asking ab-
out the future plan, We have already told
the production unit to plan for what they
will be able to do with the infrastruc-
ture chat is avajlable jn the manufac--
turing units. It is not that we have
given up. We ourselves are trying for
certain outside markets from where we

are geiting queries.  Recently, there
was a banking industry  which came
from Spain which would like to fund
the third-world countries to meet thejr
requirements,  They wanted to know

wheher we would be able to manufac- -
ture for them. We sajid we would .
gladly undertake that responsibility. We -
are exporting our locomotives to Malay-
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sia, Bangladesh and some Atrican coun-
vies.  We are trying (0 cxport not only
our locomotives but also our  coaches
and wagows,  Like that, we are pianning
and we may even get other sorts of
orders from other places too.  This is

not going (0 be a permanent  thing.
This is a tempoiury feature. That is
all,

[he next thing was that we made
~ome provision in the carlier Budgets

and later, changed it.  Sir, there is a
Works Programmc. They make assess-
ments., (Interrupiions). Based on  that,
the Budget is prepared. (Interruptions).
[ am rclling you this, It may  come
in the Pink Book. In the middle of
tiie year, we always make a Mid-Review.
In the Mid-Review, ij we find thag there
is no requirement, then we do not spend
mon: . In ng way i+ affects. After
(A, j it because it is there in the book,
onz conpot say, “You shouid spend”. It
i; not binding.  You can always revise
your cpinjon when you do not  feel it
neces-ary at all,

SHRT MISA R. GANESAN: Why has
he mentioned the same thing in  the
Budgst for 1992-93 aiso? (Interrup-
tions). Rs. 20 croreg had been allotted
to the ICF. (Interruptions).

SHRI JAGDISH TYTLER: Sir, could
vou call my name?

THE VICE-CHAIRMAN (SHR1 MD.
SALIM). Yes, Mr. Jagdish Tytler to
make a statement.

STATEMENT BY MINISTER

Crash of Sahara Airlines Boeing.737
Aircraft on the 8th March, 1994 at

Indirs Gandhi International Airport,
Delhj noo.

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): Sir, on
8th March 1994, Boeing 737  air-
craft VT-SIA belonging to Sahara India
Airlines was engaged in training flying
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at IGL Airport, Delbi, with Capt. P.
Khnrang ag the Instructor.  Total num-
ber of persons on board were four; the
Instructor and three trainee Pilots. The
aircrafy was ajrborne first at 1413 hours.
After carrying out five sorties, the air-
craft was again airborne at 1454 hours.
Soon after take off, the aircraft suddenly
swirfed to the left and was seen sharply
decending,  Near the jnternational ter-
minal building it impacted on the apron.
An Aeroflot TL-86 aircraft parked on
Bay 45 wiso got the impact and was to-
tally destroyed alongwith the  Sahara
India afrerait; in fire that engulfed both
the aircraft.

Theie were no passengers in either of
the ajreraf..  ‘The Aeroflot ajrcraft was
being attended to by the airlines person-
nel for snag rectification. Two of them
died at¢ the ¢ime of the accident and one
of the injured persons jater succumbed to
injury Another 1njured person js, in hos-
pital. Al] the four crew memberg of the
Sahara India aircraft are reported dead.
Besides, five more persons present at the
accident site sustajned injury and one
of ihem later succumbed to it in  the
hospital. Thus, altogether eight persons
lost their lives and five are injured. The
injured persong were immediately hospi-
:alised.  Action hag been taken to
inform the families of the deceased and
injureq persons. Arrangements have
aiso been made for members of the be-
reaved families to come to Delhi.

Senjor officials rushed to the IGI air-
port soon after the accident and super-
vised rescue and relief operations.

Three aerobridges and parking bLays
have been damaged. Following the ac-
cident, flight operations at the airport
remained suspended for about three
hours, and were resumed at 1750 hours.

The available evidence and the situa-
tion prime facie do not indicate any
act of sabotage.

Preliminary investigations have been
s‘arted by DGCA. Government have
also decided to institute 2 judicial en-
quiry which wifl reveal full facts and

circumstances of the unfortunate acci-
Jent. |



